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Defective Case Register from 2024-04-23 to 2024-04-23

SLNO.

Filing No

Advocate for
Petioner/Caveator

Date of
objection

Defects as per S.R.

D-
RVWPET/16958/2024

HRUDANANDA
MOHAPATRA

2024-04-
23

PUT UP FOR S.R ALONGWITH SA NO. 238
OF 1991

D-WP(C)/16808/2024

AKHAND

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

LEGIBLE COPY OF PAGE 10,11 TO BE
FILED

D-
BLAPL/11999/2024

BHARAT BHUSAN
ROUTRAY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page no.11 not neat and legible.

D-
CRLMP/11659/2024

BIDYADHAR
MANSING

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D-WP(C)/17169/2024

AMITAV TRIPATHY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D-MATA/17102/2024

BIBHUTI BHUSAN
CHOUDHURY

2024-04-
23

1.RESPONDENT NO.2 BEING MINOR NOT
REPRESENTED THROUGH IN C.T 2.CODE
NOT CORRECTLY INDICATED

D-WP(C)/16532/2024

RAJKISHOR SWAIN

2024-04-
23

5-SECOND COPY OF PETITION NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.DCF OF RS 24 /- TO BE PAID 2.GROUNDS
BEFORE PRAYER NOT FURNISHED

D-
CRLMC/11598/2024

MANOJ KUMAR
MOHANTY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

HBAWF FEES RS. 50/- TO BE PAID

D-WP(C)/16874/2024

RANJIT MOHANTY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.0P NO.3 AND 4 IN COURT BELOW HAVE
NOT BEEN MADE PARTIES 2.LEGIBLE
COPY OF PAGE 8,9 TO BE FILED 3.ANNX 2
NOT CORRECTLY PAGEMARKED

10

D-WP(C)/16936/2024

MANAS KUMAR
CHAND

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT



javascript: window.print();

NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

MOHENDRA

1 D-WP(C)/18001/2024 KUMAR %(3)24-04- 5-SECOND COPY OF PETITION NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
12 |D-WP(C)/17543/2024 JS&A‘EHI BHUSAN 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
13 D- SARATHI JYOTI 2024-04-
BLAPL/11966/2024 |MOHANTY 23 1. Page no.24 under Annexure-3 not
available.2.Date of Year in FIR under Annexure-
5 not tally with Index.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
14 BLAPL/11961/2024 PRADIPTA BEURA 23 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
15 CONTC/17138/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16 [D-WP(C)/17278/2024 iﬁ{ED SHAHZEB 3(3)24'04'
RULE 8 OF OHC PIL RULE NOT COMPLIED
WITH
" SATARNVAN 202 € RECEIFTSHOWING SERVCOY 10
CRLMA/11506/2024 |PATI 23 : :
6-RECEIPT SHOWING SERV.COPY TO
18 D- HARIPAD 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12036/2024 MOHANTY 23
18 to 30 and 35 to 40 page marking not properly
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19 D- AJAYA KUMAR 2024-04-
CRLMC/11698/2024 |PRADHAN 23 COPY OF ORDER PASSED IN CRLMC NO.
2747/2016, D-4979/24 (CRLMC 478/27) (DISP
OF) NOT FILED
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
20 CONTC/17599/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
2L BLAPL/11877/2024 |SK-ZAFARULLA 5
page no. 9 not neat.
. © SHRUTIRANAN 2021 € RECEITTSHOWING SERVCOPY 10
BLAPL/11938/2024 |ROUT 23 : :
. BHARATpUSAN 21 RECERT SHOWING SERVCGFY 70
ABLAPL/11993/2024 ROUTRAY 23 : :
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
24 CRLMP/11860/2024 PARSURAM PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
25 D- PRAKASH KUMAR [2024-04- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/12046/2024 | MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

26

D-
RVWPET/17231/2024

SUNSHINE ANAND
SWAIN

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

27

D-WP(C)/18188/2024

SUBHAM SHARMA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28

D-
CONTC/16987/2024

PREMANANDA
MOHANTY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

DELAY OF 210 DAYS

29

D-
CRLMC/11620/2024

MAHADEV SAHU

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

30

D-
CRLMP/12054/2024

SAILABALA JENA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

31

D-WP(C)/16771/2024

RAMDAS ACHARY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.IANOT CORRECTLY ADDRESSED TO
2.DATE MENTIONED IN ANNX 5 NOT
TALLY WITH AVERMENT OF WP AND
INDEX

32

D-WP(C)/16942/2024

DR. JITENDRA
KUMAR LENKA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 32 NOT NEAT AND LEGIBLE

33

D-
CRLMP/11884/2024

RANIJITA SINGH

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

34

D-WP(C)/16964/2024

SUKANTA KUMAR
NAYAK (2)

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

35

D-WP(C)/16930/2024

TUSAR KUMAR
MISHRA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER




SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

w [P NIROD KUMAR  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17373/2024 |SAHU 23
PAGE 13,14,15,25 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
5 |D- SANJAY KUMAR  2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17632/2024 |PATTANAIK 23
OP NO 1 NOT PRESENTED IN PERSON
6-RECEIPT SHOWING SERV.COPY TO
o. DURGA PRASAD S. h024-04. AG/CGIT/CT/ETC.NOT FILED.

38 BLAPL/11902/2024 |MALLICK 23 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO

ABHAYA KUMAR  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

39 [D-WP(C)/1705412024 F 0 A o
WELFARE FEE OF RS 50 /- NOT PAID

. e om0 ERECHTTSIONNGSERVCOP To

CRLMP/12196/2024 MOHAPATRA 23 : :
a D SATYABRATA  2024-04- (00 oo O NOTFILED,
ABLAPL/11930/2024 [DASH 23 : :
11-NEAT,LEGIBLE ATTESTED ANNEXURES

42 |D-WP(C)/18108/2024 SWETALANA DAS 3(3)24'04' NOT FILED.

ANNEXURE NOT IN PROPER ORDER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.

43 D-WP(C)/16831/2024 gg%f;ﬁ?NJAN 3(3)24'04' 1.NEAT LEGIBLE COPY OF PAGE 57,58 TO
BE FILED 2.REFRENCE CERT.FURNISHED
JBUT STATUS OF WP(C) 22276/2019 AND
CONTC 206 OF 2020 NOT FURNISHED
1.PAGE 142,144,145 NOT NEAT 2.DATE

DEEPAK 2024-04- 144,

44 D-WP(C)/165102024| GOERE o g SIIE/EET NOT SIGNED 3.SYNOPSIS NOT
4-AFFIDAVIT/VERIFICATION NOT PROPER.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
29-NAME OF THE FILING ADVOCATE NOT

RASHMI RANJAN  2024-04- [N CAPITAL LETTERS/ENROLMENT

45 D-WR(C)/16949/2024 gy py 23 NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.ADVOCATE WELFARE FEE OF RS 50 /-
NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

D- ANUGRAHA 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

46 ABLAPL/12051/2024|NARAYAN 23

SAMANTRAY

Page no 10, 11 not neat




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-

47 | CONTC/17301/2004 |ADY- 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

48 D-wA/17824/2024  SANTOSHKUMAR 12024-03-1) 0 G 1m/cT/ETC.NOT FILED.

NANDA 23
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

19 D ADV 2024-04-

CONTC/17110/2024 23 1.CODE SEEMS TO BE INCORRECTLY
FURNISHED 2.ANNX ARE NOT PROPERLY
MARKED

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

50 |BLAPL/12035/2004 (CHHABIBEHERA 72 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

51 D-WP(C)/17135/2024 ISS?&I\S/IEER KUMAR 3(3)24-04- AG/CG/IT/CT/ETC.NOT FILED.

PAGE 19 NOT LEGIBLE
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

UMA CHARAN 2024-04-

52 [D-WP(C)/17568/2024 | rarie s 3 AG/CG/IT/CT/ETC.NOT FILED.
OCCUPATION OF PET. NOT MENTIONED
3-AUTHENTICATION FEE IS DEFICIENT.

., SAPAN KOMAR. atzeas- (RECHIEL SHOWING SERYCOMVTO

CRLMC/11747/2024 |LENKA 23 : :
RS. 1.10 NOT PAID ON C.COPY OF ANX-3

s D- DILIPKUMAR  2024-04- 0t 00 ot O FILED,

CONTC/17472/2024 |PATNAIK 23 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

55 CONTC/17456/2004 |APY 3 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

56 ABLAPL/11979/2024 PAITARIBISWAL ) 5
1. Occupation of the Deponent on affidavit not
furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

57 ]C)£{LMC 11473/2004 ﬁgﬁgﬁgMAR 3(3)24'04' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

»024.04. |6-RECEIPT SHOWING SERV.COPY TO

58 |D-WP(C)/17960/2024 SAILABALA JENA |7 AG/CG/IT/CT/ETC.NOT FILED.

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

59 |BLAPL/11981/2004 |PEVASHIS PANDA |72 AG/CG/IT/CT/ETC.NOT FILED.

60 |D- PULAKESH 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/11943/2024 MOHANTY 23 AG/CG/IT/CT/ETC.NOT FILED.




page no.16 nt neat legible.

6-RECEIPT SHOWING SERV.COPY TO

61 D-CRLA/11900/2024 1]\)/1:5\1 OJ BIHARI 3224'04' AG/CG/IT/CT/ETC.NOT FILED.
o D BB PRASAD  a02s0k- RECEITE SHOWING SERVCOPVTO
CRLMC/10974/2024 [MOHANTY 23 : :
5 D DEvaRy  ammeor SRECET SHOWING SERYCORVTO
CONTC/17171/2024 [MOHANTY 23 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
64 | BLAPL/12048/2024 ASIT KUMAR JENA |22 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIBHU PRASAD  [2024-04-
65 D-CRLA/11625/2024 | "/ AT SINGH 3 AG/CG/IT/CT/ETC.NOT FILED.
D. ANUGRAHA »024.04. |6-RECEIPT SHOWING SERV.COPY TO
66 NARAYAN AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12050/2024 |\ 'y N tip Ay 23
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
AMIYA KUMAR 2024-04- [23-NOMENCLATURE NOT CORRECTLY
67 |D-WP(CY1394712024 |\ s ANTY (A) 123 FURNISHED .
THIS MAY BE REGD AS CMP
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
68 CONTC/17198/2004 |APY 3 AG/CG/IT/CT/ETC.NOT FILED.
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
69 CONTC/17663/2004 |ADV- 3 AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12042/2024 |PANDA 23 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
71 CONTC/17312/2004 |APY 3 AG/CG/IT/CT/ETC.NOT FILED.
- D- ADV 2024-04- [PLACE IT AFTER FILING OF C.COPY OF
CMAPL/17512/2024 23 DISMISSAL ORDER
PRASANTA
3 D-WP(C)/17513/2024 KUMAR 3(3)24-04- 5-SECOND COPY OF PETITION NOT FILED.
SATAPATHY
6-RECEIPT SHOWING SERV.COPY TO
74 |D-WP(C)/17168/2024 SIDHARTHA 2024-04- |\ G/CG/IT/CT/ETC.NOT FILED.
SWAIN 23
6-RECEIPT SHOWING SERV.COPY TO
PRONOY »024.04. [AG/CGIT/CT/ETC.NOT FILED.
75 D-WP(C)/16868/2024 |\ -+ iy 3
DATE OF EXECUTION NOT FURNISHED IN
V.NAMA
24-LIMITATION NOT IN TIME / EXPIRED.
76 |D-MACA/17422/2024 II,{ET/IIJHIMBALA 3(3)24'04'
1.DELAY OF 93 DAYS
77 |D-WP(C)/16914/2024 ANIRUDHA DAS  2024-04- |6-RECEIPT SHOWING SERV.COPY TO

23

AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE




APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

D- AKSHAYA KUMAR [2024-04-
78 CRLMC/11879/2024 \SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.
0 D AJAYAKUMAR 202404~ (00 o e OTRILED,
CRLMC/11127/2024 |JENA 23 ) )
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
80 CONTC/17316/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
. o PRANOD KUMAR. p2eai. SRECEITSHOWING SERVCOPYT0
BLAPL/11814/2024 |JENA 23 ) )
Fathers name wrongly mentioned in the affidavit
3-AUTHENTICATION FEE IS DEFICIENT.
b PRAVAT KUMAR  2024-04- 1. DCF RS. 8.60 TO BE PAID 2. COPY OF
82 CRLMC/11572/2024 IMOHANTY 3 ORDER DTD. 05.07.2021 PASSED IN CRLMC
NO. 670/2021 AND COPY OF ORDER DTD.
08.09.2022 PASSED IN CRLMC NO. 347/2022
NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
83 ]c)E)NTc 117883/2004 | ADV. 3(3)24'04' 1.CODE NOT INDICATED 2.SYNOPSIS AND
DATE CHART NOT FILED 3.INDEX BE
MODIFIED AFTER FILING OF APPENDIX I
AND II
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
84 CONTC/17327/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
. o PRV RANIAN 2. SECEPTSHOWING SERVCORYT0
ABLAPL/11510/2024 |SUTAR 23 ) )
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
86 CONTC/17323/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- AMIT BISWAL 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12124/2024 23 1. synopsis AND date chart not reflect in index.
2.page no.8 two times marked.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.
88 IBLAPL/12100/2004 |UMAKANTABARIK/,
. Name of the petitioner on affidavit not tally
with cause title.
6-RECEIPT SHOWING SERV.COPY TO
29 D- GOUTAM CHARAN [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11998/2024 |ROUT 23 14-NOT PROPERLY INDEXED.
90 D- BIJAYA KUMAR 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/12017/2024 |SAHOO 23 AG/CG/IT/CT/ETC.NOT FILED.




10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

6-RECEIPT SHOWING SERV.COPY TO

ABHAYA KUMAR ~ 2024-04-
91 |D-WR(C)/17056/2024 ;0% B . AG/CG/T/CT/ETC.NOT FILED.
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
92 | N TC17320/2004 |ADY: . AG/CG/IT/CT/ETC.NOT FILED.
05 D UMESH CHANDRA 2024-04- [* 0 O et R e D,
ABLAPL/12024/2024 DORA 23 - :
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
94 |2 /173202004 |ADV. . AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
95 |D-WP(C)/17184/2024 NIRANJAN LENKA 07+ 04| AG/CGIT/CT/ETC.NOT FILED.
PAGE 10,14 NOT LEGIBLE
0% D MANAS KUMAR 202404~ (00 S0P E b,
CRLMC/11708/2024 |CHAND 23 - :
o. 02404 6-RECEIPT SHOWING SERV.COPY TO
97 | \pL/110g0/2004 |PEVASHIS PANDA 20 AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA AG/CG/T/CT/ETC.NOT FILED.
os  |D- VN 2024-04-
CMAPL/172202024 g \rApATHY 23 1.C.COPY OF DISMISSAL ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
99 D-WP(C)/17057/2024|GOPINATH PANDA 3(3)24'04' AG/CGAT/CT/ETC.NOT FILED.
HOLOGRAM OF RS. 50/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
ASHOK KUMAR  [2024-04- PHONE NUMBERS OF ALL THE SIGNING

100

D-WP(C)/16917/2024

SARANGI

23

ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.PAGE 21,22 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

101 |D-WP(C)/16925/2024 %ﬁfggfﬁfi 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
102 |D-WP(C)/18257/2024 IS,QEAN KUMAR 3224'04' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
PAGE 15 NOT LEGIBLE .PAGE 19,23 NOT
NEAT
6-RECEIPT SHOWING SERV.COPY TO
103 D- PRAVASH 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11960/2024 CHANDRA JENA 23
. Page nos. 10, 11not neat legible
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
104 D- LAXMAN 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11842/2024 |PRADHAN 23 Occupation not mentioned in the affidavit.Page
nos 16,17 and 18 not neat and legible.Page
marking not properly.
- o sxvareNDRA ks CRECHT SHOWNG SRV CORY o
BLAPL/11933/2024 |BAHADUR 23 : :
17-REFERENCE CERTIFICATE NOT
FURNISHED.
ROHIT RANJAN 2024-04-
106 ID-WP(C)/16862/2024 g ny 23 1.GROUNDS BEFORE PRAYER NOT
FURNISHED 2.RULE 8 OF OHC PIL RULE
NOT COMPLIED WITH
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
107 CONTC/17485/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
108 D- SATYAJIT 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12020/2024 MOHAPATRA 23
. Page no.13 not neat.
6-RECEIPT SHOWING SERV.COPY TO
JANAKI KANTA 2024-04- AG/CG/IT/CT/ETC.NOT FILED.
109 |D-WP(C)/17768/2024 MALAPATRA 73
PAGE 11 TO 15 NOT LEGIBLE
110 |D-WP(C)/16702/2024 KUNJA SUNDAR  [2024-04- 6-RECEIPT SHOWING SERV.COPY TO

DAS

23

AG/CG/IT/CT/ETC.NOT FILED.

1. AUTHORISATION TO SWEAR THE
AFFIDAVIT ON BEHALF OF OTHER PETNR
NOT FURNISHED 2.SYNOPSIS AND DATE
CHART ARE NOT MARKED IN INDEX
3.NAME OF PETNRS ARE NOT PROPERLY




DESCRIBED IN INDEX AND DATE CHART
4.JA NOT PAGEMARKED

111

D-WP(C)/18366/2024

GOPAL SINHA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

112

D-WP(C)/17597/2024

MAHENDRA
KUMAR SAHOO

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

113

D-WP(C)/17175/2024

SURENDRA
KUMAR SAHOO

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

114

D-
BLAPL/11889/2024

KASHINATH
PATTNAIK

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page nos.13 to 16 and 20 to 22 not neat and
legible.

115

D-
CRLMC/12203/2024

SURYAKANTA
DWIBEDI

2024-04-
23

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AU FEE RS. 27/- DEFICIENT

116

D-WP(C)/16800/2024

BHOJARAJ SETH

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

117

D-
ABLAPL/11874/2024

AKSHAYA KUMAR
SAHOO

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Nomenclature not correctly furnished in affidavit.

118

D-WP(C)/16797/2024

BIBHUTI BHUSAN
MISHRA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

1.LEGIBLE COPY OF PAGE 13 TO 16,21,22,24
TO BE FILED 2.ANNX 5 IS NOT ATTESTED
AS TRUE COPIES

119

D-
CONTC/17402/2024

ADV.

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

120

D-WP(C)/16821/2024

PRATIK DASH

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.PARAGRAPH AND DATE OF AFFIDAVIT
IN DECLARATION HAVE BEEN LEFT
BLANK BOTH IN WP AND IA 2.PROVISION
OF LAW NOT FURNISHED IN 1A 3.JANOT
CORRECTLY ADDRESSED TO 4.ANNX 1,3,4
ARE NOT ATTESTED AS TRUE COPIES

121

D-
CRLMP/11793/2024

SHASHI BHUSAN
JENA

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

OCCUPATION OF THE PET. NOT
FURNISHED




122

D-WP(C)/16753/2024

KALU CHARAN
SWAIN

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

14-NOT PROPERLY INDEXED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 41,48,49,55,59,60,61 TO 64
,67,75,76,77,78,125, 132 ARE NOT NEAT AND
LEGIBLE 2. INDEX NOT PROPERLY PAGE
MARKED 3. NO COURT FEES FILED IN
VNAMA

123

D-CRLA/11730/2024

AMITAV TRIPATHY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

124

D-
CMAPL/17233/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

125

D-WP(C)/16975/2024

BHABANI SANKAR
DAS

2024-04-
23

7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

AWF FEE RS, 50/- NOT PAID

126

D-
CRLMA/10755/2024

ANANTA BALLAV
SATAPATHY

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

PETNR NAME NOT CORRECTLY
FURNISHED

127

D-WP(C)/16736/2024

SRINIVAS
MOHANTY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANUP KUNDU,PETNR NO.4 HAS
EXECUTED V.NAMA AS ANUP KUMAR

KUNDU




23-NOMENCLATURE NOT CORRECTLY

DIBYA PRAKASH  [2024-04- [FURNISHED .
128 |D-CRLA/11806/2024 | ‘riorin o 53
THIS MAY BE REGD AS BLAPL
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19 |D- JYOTIRMAYA 2024-04- |7-VAKALATNAMA NOT PROPERLY
BLAPL/11949/2024 |SAHOO 23 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs.50/- not paid in V.nama.
o BITAS KUMAR 202404 S RECHPT SHOWING SERVCOPY T0
BLAPL/12014/2024 |SWAIN 23 ’ :
- VANORANIAN  2n244- S RECHIT SHOWING SERVCOPY 70
BLAPL/11880/2024 |PADHY 23 . :
D. BUAY KUMAR ~024.04. (C-P- NO. MENTIONED IN THE PRAYER
132 TRP(C)/17733/2024 MOHANTY 53 DOES NOT TALLY WITH C.P. NO.
FURNISHED IN THE CAUSE TITLE.
D. »024.04. [6-RECEIPT SHOWING SERV.COPY TO
133 | CONTC/ 178740004 | ADY 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
134 |D- ASHOK KUMAR  [2024-04- |[7-VAKALATNAMA NOT PROPERLY
ABLAPL/11812/2024 |SAHOO 23 STAMPED,EXECUTED,ACCEPTED.
1. A.W.F.of Rs.15/- not paid on V.nama.
20-VERNACULAR CERTIFICATE NOT
PRIYANKA 2024-04-
135 |D-WP(C)/17681/2024 ||\ o b me o 3 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
136 1L APL/11971/2024 [SOUGATDASH 4
side of the page no.10 AND 11 are not neat
137 D- SARATHLIYOTI  2024-04- 008 o S0t o e,
BLAPL/11964/2024 MOHANTY 23 ’ :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
138 ]C)£{LMC 11479/2024 i&?ﬁﬁm KUMAR 3(3)24'04' LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
6-RECEIPT SHOWING SERV.COPY TO
D- DEBASIS 2024-04-
139 | SONTC/17452/2024 [PANIGRAHI 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
140 |D-CRLA/11680/2024 giEPAK KUMAR 3(3)24'04' 1.CODE WRONGLY INDICATED
2. UNDERTAKING FOR FILING OF ENGLISH
TRANSLATED COPY OF ODIA ANNX NOT
FILED
141 |D-WP(C)/16566/2024 | TRILOCHAN DASH [2024-04- 5-SECOND COPY OF PETITION NOT FILED.

23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




1.HCBAWS OF RS 50 /- TO BE PAID
2.DESCRIPTION OF OP NO.1 IN C.T NOT
TALLY WITH INDEX 3.PAGE 10 NOT
LEGIBLE

11-NEAT,LEGIBLE ATTESTED ANNEXURES

14 |D- SANJAYA KUMAR [2024-04- [NOT FILED.
ABLAPL/11925/2024 [PATRI 23
Page nos. 12,13 and 14 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
RAMANATH 2024-04-
143 ID-WP(C)/17108/2024 |\ -y A pyA 23 1.IN CERTIFICATE PORTION
NOMENCLATURE IS WRONG 2.PAGE 11
NOT NEAT AND LEGIBLE
. ST aozsos CRECEIDTSHOWING SERVCOPVTO
ABLAPL/12022/2024 MOHAPATRA 23 : :
5-SECOND COPY OF PETITION NOT FILED.
D. ~024-04. 6-RECEIPT SHOWING SERV.COPY TO
145 | CONTC/17188/2004 | ADV: 3 AG/CG/IT/CT/ETC.NOT FILED.
CODE NOT CORRECTLY INDICATED
6-RECEIPT SHOWING SERV.COPY TO
146 |D-CRLA/11869/2024 JAYANTAKUMAR  2024-04- AG/CG/IT/CT/ETC.NOT FILED.
MAJHI 23
o sxrvamaTe  2ozsos. CRECEIDTSHOWING SERVCOPVTO
ABLAPL/11935/2024 |DASH 23 - :
1-COURT FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
8-CAUSE TITLE NOT IN ORDER.
148 |D-MACA/16322/2024 KAPILA CHARAN  2024-04- 16-PETITION/APPEAL NOT IN TIME
NAYAK 23
1. DELAY OF 259 DAYS 2. COURT FEE RS.
1000/- NOT PAID 3. OHCBA FEES RS. 50/- TO
BE PAID
- PRAMOD KUMAR. 02404 € RECEIPT SHOWING SERY COPYTO
BLAPL/11929/2024 |JENA 23 - :
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
150 | CONTC/17305/2004 APV 3 AG/CG/IT/CT/ETC.NOT FILED.
. LALATENDU o404 € RECEIPT SHOWING SERY COPYTO
CRLREV/11853/2024 PRADHAN 23 - :
D. ~024.04. 6-RECEIPT SHOWING SERV.COPY TO
152 | GONTC/173072004 | ADV- 3 AG/CG/IT/CT/ETC.NOT FILED.
~024.04. 6-RECEIPT SHOWING SERV.COPY TO
153 |D-WP(C)/17885/2024 | DEEPRO SEN 53 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
154  |D-WP(C)/16801/2024 NIRANJAN LENKA 2024-0%|1 SOME OF THE PETNRS HAVE EXECUTED

23

V.NAMA IN REVERSE SIDE WHICH IS NOT
ACCEPTED AND SIGNED BY COUNSEL
2.LEGIBLE COPY OF PAGE 28 TO BE FILED




6-RECEIPT SHOWING SERV.COPY TO

SANTOSH KUMAR [2024-04-

155 |D-WP(C)/16844/2024 MAHANTY 23 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

156 D- MANOJ KUMAR  2024-04- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12030/2024 MALLICK 23
Synopsis and date chart not mentioned in the
Index.Name of the party not tally with affidavit.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o oM s [AACALTAMA NOT rEOPERLY
BLAPL/11898/2024 |SAHOO 23 ’ ’ :
Signature of the petitioner on V.nama not tally
with Cause title.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
158 BLAPL/11937/2024 PRADIPTA BEURA 23 AG/CG/IT/CT/ETC.NOT FILED.
159 D- SABITA RANJAN  [2024-04- NAME OF THE ADVOCATE NOT IN
RVWPET/16834/2024| PATTNAIK 23 CAPITAL LETTER IN VNAMA
6-RECEIPT SHOWING SERV.COPY TO
BIBEKANANDA 2024-04-
160 |D-WP(C)/16980/2024 UDGATA 23 AG/CG/IT/CT/ETC.NOT FILED.
JITENDRA KUMAR [2024-04-

161 |D-WP(C)/17393/2024 MISHRA (2) 73 PAGE 70 NOT NEAT
6-RECEIPT SHOWING SERV.COPY TO

162 D- PARTHA SARATHI |2024-04- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/11686/2024 |DAS 23
Page nos 8 , 9 not neat.
2024-04- 6-RECEIPT SHOWING SERV.COPY TO

163 |D-WP(C)/17326/2024 RANJIT SAMAL 3 AG/CG/IT/CT/ETC.NOT FILED.

s D NIBEDITA - 202404 (0 G/ ETCNOT FILED.

ABLAPL/11836/2024 MOHANTY 23 : :
6-RECEIPT SHOWING SERV.COPY TO

o5 D- PREETAM MISHR A 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/12026/2024 23 Annexures not correctly reflected in the petition
as per index
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04-|1.CODE WRONGLY INDICATED

166 [D-CRLA/11653/2024 DAMODAR PANDE 2.SYNOPSIS AND DATE CHART NOT FILED
3.PROVISION OF LAW NOT FURNISHED IN
1A 928/24 AND 930/24 4. AFFIDAVIT NOT IN
PROPER FORMAT
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2024-04-

167 |D-WP(C)/16872/2024 RANJIT MOHANTY 73 1.OP NO.3 AND 4 IN COURT BELOW HAVE
NOT BEEN MADE PARTIES 2.LEGIBLE
COPY OF PAGE 8,9 TO BE FILED

168 |D- PRASANNA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

CRLMC/11679/2024 |[KUMAR MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.




30-OTHER DEFECT (IF ANY)

1. Page nos. 11 to 15 and 25 not legible. 2. COPY
OF ORDER IN CONNECTED CRLMC CASE
NO. 1826/2023, 1825/2023,4343/2023 AND
4002/2023 (SINCE DISPOSED OF) ARE NOT
FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

PRASANNA 2024-04-

169 |D-WA/14823/2024 || ")\ Pi R MISHRA 23 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 2 DAYS

0 D AMULYARATNA  a02s-0+- SRECEITE SHOWING SERVCOPVTO

CRLMC/11712/2024 |PANDA 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

171  |D-WP(C)/16483/2024 gﬁ%ﬁg@ SWAIN 3224'04' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

GOKULANANDA  [2024-04- NUMBER NOT INDICATED WHEREVER

172 D-WP(C)/16869/2024 5\ pipa 23 SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
RULE 8 OF OHC PIL RULE NOT COMPLIED

3 D SUVENDU KUMAR 2024-04- (6 mien 51O NOT FILED.

CRLMP/12095/2024 |RAY 23 : :
6-RECEIPT SHOWING SERV.COPY TO
174  |D-WP(C)/16605/2024 KUNAL KUMAR  2024-04- |, 5/ G/IT/CT/ETC NOT FILED.
SWAIN 23
1.LEGIBLE COPY OF PAGE 17 TO BE FILED

175 |D-WP(C)/16708/2024 Igigg%m KUMAR 3(3)24'04' 2.SYNOPSIS AND DATE CHART NOT
MARKED IN INDEX
6-RECEIPT SHOWING SERV.COPY TO

176  |D-WP(C)/17099/2024 INYANANANDA - 2024-04- | 5 G/IT/CT/ETC NOT FILED.

PANDA 23
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE

177  |D-WP(C)/16853/2024 fESK}’I*II{\I[EA KUMAR 3224'04' PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
1.DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

178 | CONTC/17154/2004 |ADY- 3 AG/CG/IT/CT/ETC.NOT FILED.

179 |D-WP(C)/16789/2024 |ATAYA KUMAR 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

NAYAK 23 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE




PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

DATE MENTIONED IN ANNX 4 NOT TALLY
WITH INDEX AND AVERMENT OF WP

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-

180 CONTC/17359/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

181 D- BRAJA KISHOR 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/11823/2024 |PANDA 23
Page 11 not neat
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

182 D- GOUTAM CHARAN [2024-04- |AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/11997/2024 |ROUT 23
Athourization to swear affidavit noOt furnished
for petioner no.2
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
183 CONTC/17535/2004 ADV 23 AG/CG/IT/CT/ETC.NOT FILED.
2024-04- 1-COURT FEE IS DEFICIENT.

184 |D-CRLA/12251/2024 |ARIJEET MISHRA 73
COURT FEE RS 6/- NOT PAID
6-RECEIPT SHOWING SERV.COPY TO

PUSPAMITRA 2024-04-
185 |D-CRLA/12033/2024 MOHAPATRA 3 AG/CG/IT/CT/ETC.NOT FILED.
136 D- ADV 2024-04- PLACE IT AFTER FILING OF C.COPY OF
CMAPL/16312/2024 23 DISMISSAL ORDER
6-RECEIPT SHOWING SERV.COPY TO
DEEPANKAR 2024-04-

187 |D-WP(C)/16960/2024 PANIGRAHY 23 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-  AG/CG/IT/CT/ETC.NOT FILED.

188l cRLMC/11732/2024 [ASHOK DAS 23
AU. FEE OF RS. 37.90 NOT PAID ON C.COPY
OF ANX-4
6-RECEIPT SHOWING SERV.COPY TO

4 D- KEDAR KUMAR 2024-04- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/11866/2024 DASH 23 Synopsis and date chart not mentioned in the
Index
100 |- SAPANKUMAR  2024-04- 00 S0 o e e,
CRLMC/11751/2024 |LENKA 23 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
191 D- ADV 2024-04-
RVWPET/16892/2024 23 THE DEPONENT OF THE AFFIDAVIT IS NOT
A PARTY IN THE REVIEW PETITION AND
IN IA
192 D- PRASANTA 2024-04- AVERMENT MADE IN PARA 3 APPEARS TO
RVWPET/16884/2024 KUMAR KHUNTIA 23 BE INCORRECT
" UMITRA  pko S RECEIPT SHOWNG SERCORY o
CONTC/17857/2024 MOHANTY 23 ) )
194 |D-WP(C)/16621/2024 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

23

AG/CG/IT/CT/ETC.NOT FILED.




29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

6-RECEIPT SHOWING SERV.COPY TO

105 |D- CHIRANJEEV 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/12003/2024 BIDYABHUSHAN 23
V.nama not properly executed by petitioner no. 3.
196 D- RAMESH 2024-04- T ETONOT FILED,
ABLAPL/11871/2024 CHANDRA SWAIN 23 : :
197 - CHIRANIEEV — 2024-04- (0t B0 R e Do 19
CONTC/17355/2024 |BIDYABHUSHAN 23 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
UMA CHARAN  2024-04- |6-RECEIPT SHOWING SERV.COPY TO
198 ID-WP(C)/17560/2024 |\ iR A 23 AG/CG/IT/CT/ETC.NOT FILED.
" ot kos ERECEITSIONNGSERVCORY T
CRLMP/11984/2024 |PRASAD DAS 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-04- |11-NEAT,LEGIBLE ATTESTED ANNEXURES
200 gy ApL/11856/2024 |ARUEETMISHRA 5 NOT FILED.
Page no. 10 not neat.
- oy wos ERECHITSONNGSERVCORY T
CRLMC/11672/2024 |SANKAR RAY2 23 : :
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
1.COURT FEE OF RS 1000 /- NOT PAID
KAPILA CHARAN 2024-04- 2.0HC BAR ASSOCIATION FEE OF RS 50 /-
202 \D-MACA/16325/2024/\ xya e 23 NOT PAID 3.C.T ADDRESS IS NOT TALLY
WITH THE JUDGEMENT ORDER 4.PUT UP
FOR S.R AFTER FURNISHING THE
CORRECTED AWARDED AMOUNT IN THE
APPEAL IN PAGE 2
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
D . > 024-04. 24-LIMITATION NOT IN TIME / EXPIRED.
RVWPET/17392/2024 23 | DELAY OF 1068 DAYS 2.SYNOPSIS AND
DATE CHART NOT INDEXED 3.NEAT COPY
OF PAGE 14 NOT FILED
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
204 1 o b0a0a00s | ASIT KUMAR JENA ) AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSAR KUMAR  2024-04-
205 D-WP(C)/16932/2024|{ s AR | s AG/CG/IT/CT/ETC.NOT FILED.
206 |D- BISWARANJAN  2024-04- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/11535/2024 DALALI 23 AG/CG/IT/CT/ETC.NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

G.R.no not furnished in synopsis.

3-AUTHENTICATION FEE IS DEFICIENT.
20-VERNACULAR CERTIFICATE NOT

207 D- SAPAN KUMAR 2024-04- [FURNISHED.
CRLMC/11746/2024 |LENKA 23
D.AU.FEE OF RS. 2/- NOT PAID ON C.COPY
OF ANX-3
COPY OF ORDER PASSED IN CONNECTED
D- SISIR KUMAR 2024-04-
208 CRLMC/12078/2024 [PUROHIT 73 gllilél\éc 1734/2021 AND 2587/2021 NOT
BLAPL/12039/2024 |PANDA 23 : :
5-SECOND COPY OF PETITION NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
210 CONTC/17185/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
CODE SEEMS TO BE WRONG
4-AFFIDAVIT/VERIFICATION NOT PROPER.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
211 ABLAPL/11865/2024 SWARAJ PATEL 23 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in the affidavit.
10-SUBJECT CODE NOT
212 |D-WP(C)/15253/2024 IS,QEIKA RPRAASAD 3224_04_ FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
213 D- DURGA PRASAD  2024-04- STAMPED,EXECUTED,ACCEPTED.
ABLAPL/11851/2024 |PATTNAIK 23 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
Notarial fee of Rs.30/- not paid in affidavit.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
214 CONTC/17314/2004 ADV. 3 AG/CG/IT/CT/ETC.NOT FILED.
s D RANIAN KUMAR 202004 0o T ONOT FILED,
BLAPL/11850/2024 |NAYAK 23 : :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
16 D- AJAYA KUMAR 2024-04- TRANSLATED COPY NOT FILED
ABLAPL/11827/2024 |JENA 23
1. Age of the Deponent on affidavit not tally with
Cause title.2. Page nos.10 to 15 and 23 not neat
and legible.3. Page no.27 under Annexure-5 not
available.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
217 CONTC/17652/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
218 |D- BHABANI 2024-04- |4-AFFIDAVIT/VERIFICATION NOT PROPER.
ABLAPL/11950/2024 |SHANKAR 23 6-RECEIPT SHOWING SERV.COPY TO

DASPARIDA

AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

1.Deponent not signed in affidavit. 2 page no. 11
not neat.

6-RECEIPT SHOWING SERV.COPY TO

MAHENDRA 2024-04-
219 ID-WP(C)/17600/2024 | i i aatinn 03 AG/CG/IT/CT/ETC.NOT FILED.
no - LAXMINARAYAN - 2024-04- €0 ot ot R PR D,
CRLMC/11594/2024 |PATEL 23 . :
n1 D PREMANANDA  2024-04- €0 ot o0t e
CONTC/17001/2024 |MOHANTY 23 ’ :
6-RECEIPT SHOWING SERV.COPY TO
y D- DHARMENDRA »024.04. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/11909/2024 |SETHY 23 WRITTEN PART IN THE LEFT SIDE OF FIR
VIDE ANNX 1 NOT LEGIBLE
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
3 |D- SANTOSH KUMAR [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11977/2024 |DWIVEDY 23
1. code no. not furnished in index.2.paragraphs of]
the petition not correctly furnished in declaration.
6-RECEIPT SHOWING SERV.COPY TO
24 |D-WP(C)17657/2024 I;BIIEII(J.}EU BRATA 3(3)24-04- AG/CG/IT/CT/ETC.NOT FILED.
V.NAMA NOT EXECUTED BY PETNR NO.8
6-RECEIPT SHOWING SERV.COPY TO
s D- SITAKANTA HOTa 202404 AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11829/2024 23 Page n0s.9 to 14 and 28 to 33 not neat and
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
226 |D-WP(C)/17631/2024 ﬁ%ﬂﬁﬁg MAR 3224'04' 29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
6-RECEIPT SHOWING SERV.COPY TO
1 D- SSRAY () »024.04. [AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/11818/2024 23 COPY OF ORDER DTD. 15.04.2024 PASSED
IN CRLMC NO 550/2024 NOT FILED
228 |D-WP(C)/16802/2024 BIDYADHAR 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
MANSING 23 AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED




1.OP 2 NOT REPRESENTED THROUGH
2.LEGIBLE COPY OF PAGE 11,12 TO BE
FILED

229

D-
CMAPL/17038/2024

AMBIKA PRASAD
RAY

2024-04-
23

PLACE IT AFTER FILING OF C.COPY OF
DISMISSAL ORDER

230

D-WP(C)/16759/2024

TRILOCHAN
PANIGRAHI

2024-04-
23

PUT UP FOR S.R AFTER WPINDEX AND
ANNX ARE CORRECTLY PAGEMARKED

231

D-
CONTC/17704/2024

SANDHYARANI
PANI

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

232

D-WP(C)/16699/2024

ANUP KUMAR
PATTNAIK

2024-04-
23

11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 90, 98 TO 106,133 TO 139,153, 162 ARE
NOT LEGIBLE

233

D-
ABLAPL/11825/2024

AJAYA KUMAR
JENA

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. occupation not furnished in affidavit.2. page
nol9 to 21, 23 are not neat.

234

D-
CONTC/17761/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

235

D-WP(C)/16922/2024

LAMBODAR
PRADHAN

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

236

D-
ABLAPL/12004/2024

SUSAMPAD HOTA

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

Occupation not mentioned in the affidavit

237

D-
CONTC/17404/2024

ADV.

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




238

D-CRLA/11959/2024

PRATAP KUMAR
NAYAK

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

239

D-WP(C)/16727/2024

AUMKAR MISHRA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

PAGE 40 TO 44,
63,65,66,81,82,67,69,74,79,80,84,85,86 ARE
NOT LEGIBLE

240

D-
CONTC/16965/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

241

D-WP(C)/17348/2024

NIRANJAN PANDA

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

1.LEGIBLE COPY OF PAGE 31,32 TO BE
FILED 2.ADDRESS TO THE HONOURABLE
CHIEF JUSTICE NOT CORRECTLY
FURNISHED

242

D-
CONTC/17158/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

243

D-
CONTC/17103/2024

SANTOSH KUMAR
SWAIN

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

OCCUPATION OF DEPONENT NOT GIVEN

244

D-
BLAPL/12037/2024

SURYAKANTA
DWIBEDI

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. Rejection order dated.18.04.2024 under
Annexure-2 not tally with para-5 of the petition.

245

D-
BLAPL/11986/2024

KARUNAKAR
NAYAK

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

246

D-
ABLAPL/12021/2024

BIBEKANANDA
NAYAK

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Name of the petitioner on affidavit not tally
with cause title.2. Page nos.11 to 14,23 to 38, 42
to 46 not neat and legible.3 Annexure-5 not
reflected in page no.42.

247

D-
CONTC/17161/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

248

D-CRLA/12102/2024

BHOJA RAJ SETH

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

a9 |P- MANOJ KUMAR  [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/11893/2024 |MOHANTY (2) 23
PETITION NOT PAGEMARKED
6-RECEIPT SHOWING SERV.COPY TO
»024.04. [AG/CG/T/CT/ETC.NOT FILED.
250 |D-WP(C)/16805/2024 [KIRTAN DANG 53 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
251 | SONTC/17500/2004 |APY 3 AG/CG/IT/CT/ETC.NOT FILED.
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
252 | SoNTC/17321/2004 |APY 53 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
253 |D-WP(C)/16928/2024 E/gssﬁngMAR 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO
254 | SONTC/17328/2004 | APV 53 AG/CG/IT/CT/ETC.NOT FILED.
255 D PANCHANAN . 2024-04- (00 it ch T e NOT FILED. |
ABLAPL/11965/2024 |PANIGRAHI 23 : :
256 D SUNSHINE ANAND 2024-04- (6 mien ETONOT FILED.
RVWPET/17225/2024/SWAIN 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-04- |7-VAKALATNAMA NOT PROPERLY
257 |D-WP(C)/17064/2024 GOPINATH PANDA |7 STAMPED. EXECUTED,ACCEPTED.
HOLOGRAM OF RS. 50/- NOT PAID
258  |D-WP(C)/16567/2024 [ TRILOCHAN DASH 5(3)24'04' HCBAWS OF RS 50 /- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  [2024-04-
259 |D-WP(C)/17677/2024 | cya | 03 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SURENDRA 2024-04-

260 |D-WP(C)/17172/2024 | oo 2 o AHOO 123 AG/CG/IT/CT/ETC.NOT FILED.
.- SANDIYARANI 202604 ECEITE SHOWNG SERVCOMVTO
CONTC/17700/2024 |PANI 23 : :

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
6y |P- BASISTHA 2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/11983/2024 PATTANAYAK 23 NOT FILED.
page no.9 not neatly legible.
263 |D- RAJENDRA 2024-04- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/11955/2024 NARAYAN ROUT 23 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.
14-NOT PROPERLY INDEXED.

Annexure-8 not correctly page marked in
index.Page no.21 and 22 not neat.

264

D-
CONTC/17502/2024

ADV

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

265

D-
CRLMP/11878/2024

RANIJITA SINGH

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

266

D-
BLAPL/11940/2024

CHANDAN
SAMANTARAY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

267

D-WA/13906/2024

JAGAJIBAN
PRADHAN

2024-04-
23

24-LIMITATION NOT IN TIME / EXPIRED.

1.DELAY OF 31 DAYS

268

D-
CONTC/17364/2024

ADV.

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

269

D-
ABLAPL/11826/2024

AJAYA KUMAR
JENA

2024-04-
23

4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED ANNEXURES
NOT FILED.

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

occupation not furnished in affidavit. 2. page
no.34 not neat.

270

D-CRLA/11873/2024

CHITTA RANJAN
SAHU

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

271

D-
CRLMC/10916/2024

DEEPANKAR
PANIGRAHY

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1.PARAGRAPH NO.2 AT AFFIDAVIT,FATHER
NAME NOT TALLY WITH DECLARATION
MENTIONED BY THE PETNR

272

D-WP(C)/16890/2024

SADASIVA PATRA
(1)

2024-04-
23

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE
PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

1.LEGIBLE COPY OF PAGE 11,18,19 TO BE
FILED




6-RECEIPT SHOWING SERV.COPY TO

D- SATYABRATA 2024-04-

273 Bl APL/12040/2024 |PANDA 3 AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
25-NAMES IN CAPITAL
LETTERS/ENROLMENT NUMBERS/MOBILE

274  |D-WP(C)/17177/2024 E\I)?EETI BHUSAN 5(3)24'04' PHONE NUMBERS OF ALL THE SIGNING
ADVOCATES NOT INDICATED
ANNX 2 DATE IS WRONGLY FURNISHED
IN BOTH THE INDEX AND PETITION

275 D- LAXMIDHAR 2024-04- |As per rejection order G.R .Case not correctly

BLAPL/11791/2024 |MAHAPATRA 23 furnished in cause title.
26 SUSHANTA | 2024-04- [0 o Cn e O NOT FILED.
CRLMC/11685/2024 [KUMAR JOSHI 23 ' :
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
77 |D- PRAVASH 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11958/2024 CHANDRA JENA 23
1. Signature of the Deponent on affidavit and
V.nama not tally with Cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7g D SUSHANTA 2024-04-|11-NEAT,LEGIBLE ATTESTED ANNEXURES
ABLAPL/11895/2024 [ KUMAR JOSHI 23 NOT FILED.
page no.16 not neat legible.
o D SAPAN KUMAR 20zt € RECEIDT SHOWING SERVCOPYTO
CRLMC/11750/2024 |LENKA 23 ' :
o D ITENDRA KUMAR 202404 € RECEIPT SHOWING SERY COPYTO
CRLMC/11726/2024 [NAIK 23 ' :
D. »024.04. [6-RECEIPT SHOWING SERV.COPY TO

281 | CONTC/17852/2004 APV I AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

282 |D-WP(C)/16861/2024 AMITAV TRIPATHY 07+ 04| AG/CGIT/CT/ETC.NOT FILED.

NAME OF PETNR NO.2 NOT FURNISHED
12-ASSESMENT SLIP NOT FILLED-IN
PROPERLY.
17-REFERENCE CERTIFICATE NOT
FURNISHED.

JAGIJIT SINGH 2024-04-

283 [D-WP(CY15873/2024 |y A R A 23 1.C.FEE OF RS 3 /- EACH NOT PAID IN
MAIN PETITION AS WELL AS TA
2.PROVISION OF LAW NOT INDICATED IN
IA 3.PAGE 69,70 NOT LEGIBLE 4.PRAYER
NOT MADE IN IA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

2g4  |D- ADV 2024-04-

CONTC/17174/2024 ' 23 1.NAME OF CONTEMNOR BE FURNISHED

IN C.T 2.0CCUPATION OF DEPONENT NOT
GIVEV




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

285 |D-WP(C)/17173/2024 IS{/’:TJEAI%gyAR 3224'04' SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.C.T ADDRESS,AGE, PIN CODE ARE
MISMATCHING WITH THE AFFIDAVIT
2.PAGE 10,11,13,15 ARE NOT NEAT AND
LEGIBLE
1.C.T IN ORDER , BUT STATUS OF
»g6  |D- ADV 2024-04- APPLICANT NOT CORRECTLY FURNISHED
CMAPL/17126/2024 : 23 2.PROVISION OF LAW NOT CORRECTLY
FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
287 |D-WP(C)/16742/2024 %KA CHANDRA 3(3)24'04'
DATE MENTIONED IN ANNX 5 NOT TALLY
WITH AVERMENT OF WP AND INDEX
D. »024.04. [6-RECEIPT SHOWING SERV.COPY TO
288 | CONTC/176552004 ADV- 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
559 |D- SUSANTA KUMAR  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/11956/2024 |LENKA 23
. Page no.10 under Annexure-1 not available.
6-RECEIPT SHOWING SERV.COPY TO
200 |2 PREMANANDA 2024-04- f%G IQ%%ITTI/SE;ES'EI\/LTN%%%TIME
CONTC/16994/2024 [MOHANTY 23 i
DELAY OF 197 DAYS
»024.04. [6-RECEIPT SHOWING SERV.COPY TO
291 D-WP(C)/17963/2024 SAILABALA JENA [0 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
29y |D- RAJIB LOCHAN  2024.04. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/11908/2024 |PATTNAIK 23 Date of rejection order not tally with Index vide
annex-2
203 D RAKESH KUMAR - 2024-04- [0 Con e NG TRILED,
CRLMP/11739/2024 [ROUTRAY 23 ' :
5-SECOND COPY OF PETITION NOT FILED.
D. »024.04. [6-RECEIPT SHOWING SERV.COPY TO
294 | CONTC1T191/2004 ADV- 3 AG/CG/IT/CT/ETC.NOT FILED.
CODE APPEARS TO BE NOT CORRECT
19-UNDERTAKING FOR NON FILING OF
DR. BINODA 2024-04- TRANSLATED COPY NOT FILED
295 ID-WP(C)/14790/2024 |/ 5\ ' B MISHRA 123
LEGIBLE COPY OF PAGE 16 TO BE FILED
106 D MACA/17374/2024 PRASANTA 5024.04. || 6-PETITION/APPEAL NOT IN TIME
) KUMAR MAHALI 23

DELAY OF 267 DAYS




4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

97 |P- SHASHI BHUSAN  2024-04- |AG/CG/IT/CT/ETC.NOT FILED.
CRLMP/11796/2024 |JENA 23
OCCUPATION OF THE PET. NOT
FURNISHED
25 |P- RAKESH KUMAR  2024-04- €0 0t ot e
CRLMP/11735/2024 |ROUTRAY 23 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
599 |P- MANOJ KUMAR  [2024-04- [10-SUBJECT CODE NOT
CRLMC/11591/2024 [MOHANTY 23 FURNISHED/INCORRECTLY MENTIONED
18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED
HBAWF FEE RS. 50/- TO BE PAID
6-RECEIPT SHOWING SERV.COPY TO
ABHAYA KUMAR  [2024-04-

300 |[D-WP(C)/17059/2024 PARIDA 03 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO

501 P BIBHUTI BHUSAN [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/12019/2024 [MISHRA 23
occupation and authorization to swear aftidavit
for another petnr. not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE NOT
IN CAPITAL LETTERS/ENROLMENT

302 |D-WP(C)/16995/2024 ﬁi%?H KUMAR 3224'04' NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

- D BISWAIT RANIAN 202004 S RECEIFT SHOWING SERVCOPVTO

BLAPL/11963/2024 |TRIPATHY 23 : :
D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

304 | CONTC/17649/2004 | ADY- 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

D. »024.04. [AG/CG/IT/CT/ETC.NOT FILED.

305 | CRILMC/11626/2024 ANIRUDHADAS 2 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

306 gf{LMc 11669/2024 ﬂgﬁgﬁ%sm} 3224'04' 18-CERTIFIED COPY OF TRIAL/APPELLATE
COURT ORDER NOT FILED

D. »024.04. |6-RECEIPT SHOWING SERV.COPY TO

307 | CONTC/17864/2004 APV 53 AG/CG/IT/CT/ETC.NOT FILED.

308 |D- SAMVIT 2024-04- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/11876/2024 MOHANTY 23 AG/CG/IT/CT/ETC.NOT FILED.




Page 18 not neat.

3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

BIBHUTI BHUSAN [2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
309 D-WA/17792/2024  |qua 1N 23 16-PETITION/APPEAL NOT IN TIME
1. DELAY OF 3 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
o |P- DV 2024-04-
CMAPL/17227/2024 23 1.C.COPY OF DISMISSAL ORDER NOT
FILED 2.PROVISION OF LAW NOT
CORRECTLY FURNISHED
6-RECEIPT SHOWING SERV.COPY TO
b PUSPAMITRA >024-04. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/12034/2024 IMOHAPATRA 23 . Name of the petitioner on date chart not tally
with cause title
6-RECEIPT SHOWING SERV.COPY TO
b . >024-04. AG/CG/IT/CT/ETC.NOT FILED.
CONTC/17006/2024 23 PAGE 2 FILED WITHOUT SIGN OF
ADVOCATE
33 D RUDRAMADHAB  2024-04- (/' 0 WA DL P EO
CRLMC/11676/2024 |BISWAL 23 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-04- | AG/CG/IT/CT/ETC.NOT FILED.
314 coNTC/17416/2004 | SRIDHARRATH 5 4
OCCUPATION OF DEPONENT NOT GIVEN
>024.04. 6-RECEIPT SHOWING SERV.COPY TO
315  |D-MATA/17753/2024 |SUJATA JENA . AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
11-NEAT.LEGIBLE ATTESTED ANNEXURES
CHANDRAKANTA [2024-04- [NOT FILED.
316 [D-WP(C)/17159/2024 1, 210 o
SIGNATUREOF THE EXECUTANT NOT
FURNISHED 2. PAGE 11,13 NOT NEAT AND
LEGIBLE
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
317 | NT17330/2004 APV s AG/CG/IT/CT/ETC.NOT FILED.
>024.04. 6-RECEIPT SHOWING SERV.COPY TO
318 |D-WP(C)/17525/2024 DEBABRATA RATH | AG/CG/IT/CT/ETC.NOT FILED.
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
319 |00 re173040004 | ADV. s AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
320 [P PREMANANDA 2024-04- f%G IQ%CT}?TTI/SE;ZT)SEIXFN%%%TIME
CONTC/16982/2024 IMOHANTY 23 -
DELAY OF 186 DAYS
o. >024.04. 6-RECEIPT SHOWING SERV.COPY TO
321 ADV AG/CG/IT/CT/ETC.NOT FILED.

CONTC/17309/2024

23




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-04-
322 CONTC/17695/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
323 D- SUSANTA KUMAR [2024-04- [PUT UP FOR SR ALONGWITH R.S.A. 485 OF
RVWPET/13102/2024BARAL 23 2015
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
324 CRLMC/11885/2024 LALATENDU RAY 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR 2024-04-
325 |D-CRLA/11642/2024 BHANJADEO 23 AG/CG/IT/CT/ETC.NOT FILED.
5-SECOND COPY OF PETITION NOT FILED.
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
326 CONTC/17194/2004 ADV. 23 AG/CG/IT/CT/ETC.NOT FILED.
CODE SEEMS TO BE WRONG
6-RECEIPT SHOWING SERV.COPY TO
N BIBHUNANDAN 202404 ACCOITICTETCNOTILED
ABLAPL/11803/2024 INAYAK 23 B )
Index not properly page marked.
4-AFFIDAVIT/VERIFICATION NOT PROPER.
6-RECEIPT SHOWING SERV.COPY TO
UMA CHARAN 2024-04-
328 |D-WP(C)/17565/2024 MISHRA 23 AG/CG/IT/CT/ETC.NOT FILED.
OCCUPATION OF PET. NOT MENTIONED
D- 2024-04- 6-RECEIPT SHOWING SERV.COPY TO
329 CONTC/17665/2004 ADV. 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
FURNISHED.
D- 2024-04- 20-VERNACULAR CERTIFICATE NOT
330 ABLAPL/11962/2004 ANEES AHAMAD 3 FURNISHED.

. Annexures not correctly reflected in the
petition.2. Name of the Deponent on aftidavit not
tally with Solemnly affirmation para.3.Page nos.
7, 10 not neat and legible.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 23-04-2024 (CASES FILED BEFORE 2024)

Sl
no

Filing Number

Case Number

Advocate for
Petioner/Cavea
tor

Defects as per S.R.

RVWPET/24/20
16

RVWPET/24/20
16

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RVWPET/47/20
16

RVWPET/47/20
16

M/S.SUKANTA
KU.DALAI

OTHERS. PLACE IT AFTER
FILING OF DCF OF RS. 159/-
AND COPY OF IMPUGNED
ORDER

BLAPL/4995/2
022

BLAPL/4995/2
022

PRAVASH
CHANDRA
JENA

OTHERS. NEAT COPY OF
PAGE 10,11 TO BE FILED
OTHERS. PUT UP
ALONGWITH BLAPL 4513/21
AND BLAPL 4583/21

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

19. UNDERTAKING FOR
NON FILING OF
TRANSLATED COPY NOT
FILED

29. NAME OF THE FILING
ADVOCATE NOT IN
CAPITAL
LETTERS/ENROLMENT
NUMBER NOT INDICATED
WHEREVER SIGNATURE OF
SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICA

TION






